93 Written Answers

THE MINISTRY OF INDUSTRY (SHRI
MURASOLI MARAN): (a) and (b) A survey
of the Tea Board, sometime back revealed
that there were 47 weak tea gardens and 5
closed tea gardens in Assam. The problems
faced by sick and weak tea gardens are quite
complex arising out of diverse causes such as
managerial/financial  mismanagement,
protracted litigation etc. These have been
discussed with the commercial banks under the
aepis of Tea Board to facilitate funding and
releted measures. The incidence of sickness/
weakness of tea gardens has decreased owing
to improved economic conditions and stability
in tea prices.

Privatisation of Hindustan Paper
Corporation

3084. SHRI KARNENDU
BHATTACHARIEE: Will the Minister of
INDUSTRY be pleased to state:

(a) whether it is a fact that the Hihdustan
Paper Corporation Mill at Pachgram in Assam
would be transferred to private sector;

(b) if so, the names of the bidders from the
private sector and the likely modus operandi
for such transfer;

(c) the reasons for proposed privatisation,

(d) what Government propose to do to
safeguard the interest of employees in such
situation; and

(e) if there is no such proposal steps
Government proposes for modernisation of this
only industry in Barak Valley in Assam?

THE MINISTER OF INDUSTRY (SHRI
MURASOLI MARAN): (a) to (e) There is no
proposal at present before the Government to
transfer Hindustan Paper Corporation to the
private sector.

Hindustan Paper Corporation is taking
various steps  to improve the performance of
Cachar Paper Mills. Some specific areas in
which action has been taken for improvement
in the elficiency are pulp mill, recovery section
and paper machine. Government has also
approved financial restructuring of Hindustan
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Paper Corporation to enable it to mobilise
resources for moderanisation of its mills.
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Loan and subsidy pertions of disbursals
of KVIC

3087. SHRI V. HANUMANTHA RAO: Will
the Minister of INDUSTRY be pleased to state:

(a) the loan and subsidy portions of
disbursals of KVIC in 1995-96 and 1996-97,
State-wise break-up thereof;

(b) whether vast sums have been released
for leather related industries; and

(c) if so, the details thereof?

THE MINISTER OF INDUSTRY (SHRI
MURASOLI MARAN): (a) to (c) Details of the
loan and subsidy amount disbursed by KVIC
to various States and Union Territories for the
year 1995-96 and 1996-97 are annexed as
statement (see below).

a4 <afya fedy oIty TRy KVIC has so far disbursed only Rs. 112,52
.. lakhs as grant and Rs. 50.14 lakhs as loan for
T HeHt T TR leather-related industries. Out of Rs. 206.00
+ gEm 1 e crores of loan and Rs. 96.76 crores of grant
disbursed during 1996-97 share of leather
1994-95 1155 T industries was only Rs. 1.13 crores of grant
and Rs. 0.50 crores as loan.
Statement

Details of the loans and Subsidy amount disbursed by KVIC 10 varions states and Union
Territories for 1995-96 and 1996-97

(Rs. in lakhs)

S.Na. State 1995-96 1996-97

Loan Grant Loan Grant
1. Andhra Pradesh 721.10 381.95 421.44 55.84
2. Arunachal Pradesh 3.04 - 40.51 -
3. Assam 19.82 20.79 162.45 3.60
4. Bihar 286.34 S583.89 27743 33.63
S. Goa 32.08 0.65 63.97 5.47
6. Gujarat 157.09 1161.44 852.30 11.34
7. Haryana 136.76 232.57 956.30 -
8. Himachal Pradesh 128.40 210.67 204.93 45.11
9. Jammu & Kashmir 302.03 89.70 349.99 .-
10.  Karnataka 507.38 537.93 1124.50 14.21
11.  Kerala 461.75 158.04 2397.28 119.73
12.  Madhya Pradesh 303.23 112.07 455.49 41.11
13.  Maharashtra 958.50 327.23 901.53 1678.69
i4.  Manipur 115.66 24.53 286.81 26.43




